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Governrnent of Raiesthan
Law & Legal Affa rs Departrnent

No. 'F.l8(BlJud ,/ZfrZz
Jaipur, Dated:L.di . tnL.!,-

ln continuation of previous orde No. 76(34)Jud/2006 dated 16,f,0" ZfiLS
Hon'ble Governor of Rajasthan herby
follows'-

to revise certain allowances as

1. Former chief Justice Rs. 3g,000/- per month and Forrnerr Judge of High
Court Rs. 36,000/- per month for Orderly, briver, Securiry Guard and
meeting expenses incurred towards the Secretarial Assistance in'place of
exlsting allowance of Rs. L2,OAA/- per month.

2. The existing amount of Rs. 1s00r per month for telephone, internet be
revised to Rs. 7,SAAI- per month.

admissible to former C,hief Justice and Fo,rrner

use (widow/widower).
4. After every tivo yea r 5% increase the allowances.

01.01.2022.

It vide its l,D. No. 1022CI4485

By Order'and in the name of th:e
Governor of Rajasthan

fu.q,.*,^..t
(Praveer B]iatnagarl
Principal Semetarl

dated

Copy forwerded for lnformation and necessery aetion'l

1. Pr.$ecretary to the Hon'ble Chlef Minister Ralarthan, Jaipulr'

2. Registrar General, Rajasthan High Court, JodhBur'

3, Jolnt $eeretarY-l Finance (Rules) Department Raiasthan' Jaipur'
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Judges also be admissible to their
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RAJASTIIAN GAZETTE
Ertruordlnrry

TIftu,E qr,TftTd Publlshed b1' Authority

r*d rITt 11, *I*, in*' 1944-ftp=Eq 02,2022
Bhadra I I, Salca 1944- 02. 2022

FTr[-lfln

ryduTt ffifiTtlsrmtl
Ltw & tesrl Affrirs Deprrtment

Ordcr
Jrlpur, $epteruber 02' 2022

No, F.I$(8Eud.tZ0Z2 ..In coutinuation of previous order No. 25Ga)Jud/2fi)6 dated

16.10.2015 Hon'ble Governor of Rajasthan herby orders to rcvise ccrtain sllowanccs as

follows:-
I. Former chief Justicc Rs' 39000/- per month and FormcrJudgc of High court Rs'

36,000/- pcr month for Orderly, Driver. Security Guard aud meeting exPenses

incuncd towards thc Secretarial Assistance in placc of cxisting allowancc of Rs.

12,000/- per month.

2. The existing amounr uf Rs. 1500/. per month for telephone, intcmet be revised to Rs.

7,500/- Pcr month.

3. All thc allowanccs/bcncfirs admissibtc lo former Chicf Justicc and Former Judges also

bc admissible to their spouse (widow/widower)'

4. After evcry t\vo yerr 5% incrcasc in the allowances'

5. Thesc allowanccs/bcncfits bc admisible from 0l '01'2022'
It conoins thc approval of Finance Dcpaftment vidc its I.D. No. 102204485 datcd

30.08.2022

BY Order end ln thc nrme of thc

Govcrnor of Rrjesthan

Pravser tshatnagar,

Princlprl Sccrettr].
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UIU-lzAIl QN "qqRI Fl c4Lr

It is certified that l, .....- _ _,. .,.., ......,.,,. .. ...._,.. ,. ....

Chief Justice(retired) from Rajasthan High Court.

(i) have utilized Rs. sg000/-(Thirty Nine thousand) for the
month of
defraying the Services of orderly, driver, security guard and
meeting expenses incurred towards the Secretarial Assistance.

tii) haye also u'rilized RS. 75OA/ -(,Seven th ousand f ive
Hundredlfor the Month

lncurred towards telephone expenses,

I am not re-appointed/ enrployed in any other post under
the central/state Governrnent and not extended similar
facilities, "

SIG NATU RE

Date: Name:

Bank a/C Number

Branch Name

PAN
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Judge(retired) from Rajasthan High Court.

(i) have utilized, Rs. 35000/-tThirty Six thousandl for the month

defraving the

Services of ordel'ly, driver,security guard and meeting expenses

incurred towards the Secretarial Assistance.

(ii) have also utilized RS. 75001-(Seven thousand five
Hundnedlfor the Month of

lncurred towards telephone expenses.

I am not re:appointedl employed in any other post under
the Central/State Govennment and not extended similar
facilities.

SIGNATU RE

Date: Name:

Bank ryC Number

Branch Name

PAN




